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NEW_BOMBAY BEWCH 400 614

BETWEEN

 SHRI SUDHAKAR GAJANANRAO TIWARKHEDE i

THE CHIEF POSTMASTER GENERAL,
MAHARASHTRA CIRCLE, BOMBAY

| THR POST MASTER GENERAL,

& Tt
OTHERS o

NAGPUR REGIQN,NAGPUR.' - !

THE SUPERINTENDENT op R M.S.
5L DN.,NAGPUR

3.

4.

Application agalnst the order
of the Chief Postmaster General,
Maharashtra Circle,Bombay wvide.

"Memo No. Staff~0/73/ASRM/RRI

dated 26.7.90, | -

Orders of the Chief Postmaster
Géneral, Maharashtra Circle,
Bombay, vide Memo No, StafL/C/

- T3/95RMZRRI dt,26.7.90. 'Annex.l

Orders issued by the Postmaster

General, Nagpur Region,Nagpur

about transfer and posting

vide Memo Wo,NR/Staff-II/TFR

Posting/ASRM/I dt 3.8.90 . Annex.II

Orders issued by the Postmaster

General,Nagpur regarding
transfer and posting vide
Memo No, NR/Staff IT/TFR-Posting/

'RN/I dt.3.8.90. Annex,III
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5 A copy of order issued by the

: Director General, Posts and

—" ' A ‘ Telegraphs , New Delhi vide his

letter No,69/22/82-EPE.I dt.

26th July, 1982 regarding the

policy of rotational transfers ,
and guide lineés about the - _

rotational imdnsfers. ‘ Annex, IV 19

6. 4 copy of letter No.14/495/89
. SPB II dt.8.3.90 from the
Asstt. Director General (SPN)
New Delhi about rotational
transfers. Amex.V 20

7. Extract of Rule 37-A of P&T v v
Manual Vol.IV . Annex. V1 B N

8., Extract of Rule 38 of the P&T '
. Manual Vol IV - . Annex, VII 2o

ol B 9. A copy of the letter from the
' i Chief Postmaster General, '
' ‘Maharashtra Circle, Bombay No.
Sta¥f-L/T73/RRI/dated 2.5.90 . Annex, VIII 23

g“ ?' - 10. Representation dated 30.7.90~énd‘
b -  7.8.90 from applicant No,1 addre- B )
-+ ssed to Respondent Nos. 1 and 2. Anmex,IX(A) & (B) 2l

11. Representation dated 30.7.90 from
the applicant No.2 addressed to _ _ - _
the Respondent Nos., 1 and 2,  Annex, X s

12. Representation dated 30.7.90
‘ - from applicant No.3 addressed : -
2 : ) to Respondent Nos. 1 and 2.~ Awex.XI e WA

13, Representation dated 30.7.90
from applicantNo.4 addressed I
to Respondent Nos, 1 and 2. : Annex XI1 7

- 14, Tetter from Shri S.M.Joshi
addressed to Shri P.P.Vishi,
applicant No,2 regarding his
difficulties to join the place
- of choice at Nagpur. ‘ | Annex, XIII 23

1 15, Tetter from Shri A,M.Khan.
' : addressed to Shri S.G.
Tiwarkhede, applicant No.1
requesting his inability to
join the post at Nagpur till
the current acadenic seéssion. Annex, X1V 2

- ———

16, A copy of certificate showing
-~ that the son of Shri S.G.
Tiwardkhede,applicant No.1 is
learning in Xth class in Hadas : ' .
High School,Nagpurl Ammex, XV 30
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Copies of some of the prescrip-
tion slips of CGHS Dispensary,
Nagpur in respect of wife of
applicant No. 1. ’ ;

Receipt for the payment of fees
in Ramdeobaba Engineering
.College,Nagpur in respect of
the daughter of Applicant No.2. .

A copy of the préscription Card
of the CGHS Dispensary,Nagpur in

" respect o the wife of the

appiicant No, 3,

A copy of the receipt from G.S3.
College of Commerce and Economics
Nagpur for payment of fees in
respect of the daughter of

applicant -No, 3. '

A copy of the pfescription slip

~in respect of mother of -the

applicant No,4 from CGHS )
Dispensary Ne,4,Nagpur -

A copy of receipt for payment

of fees in Sindhu Mahavidyalaya,

Nagpur in respect of the son
of the applicant No.4.

1

Annex.XVL
Annex,XVII

Annex, XVIII

Annex.XIX

Annex, XX

Amex.RX1,
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(Notev:lDOcumentsvas'shown above are enclosed to the

application )
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'Offlce Notes, Offlce ,
Membrandum, of Cordm -
Appearance, . .Tribunal's

- orders of direction &
Reglstrar s Orders

Tribunal's Orders.
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